
PROCEEDIN65 OF THE HI.6H COURT OF ANDHRA PRAD SH::AII,\ARAVATHI

SUB: WORKSHOP - NATIONAL JUDICIAL ACADEMy, BHOPAL - Nominotion of
Sri Moko Suvarno Roju, V Addl. District ond Sessions Judge, Allogoddo, Kurnool
District, to porticipote in the Acodemic Progromme No.P-1159 on.Workshop
for Additionol District Judges" scheduled to be held from 05.04.2019 to
O7.O4 2019 ot Notionol Judiciol Academy, Bhopol - Pelief Arrongements -
Orders - Issued-

REF : l. Let t er No.NJA/Dir/A c.Pr og / 2018 -19 / 3234, dat ed 30.07. 2018 f rom the
Direcfor, Notional Judiciol Acodemy, Bhopol, Modhyo Prodesh.

2. H i gh Cou rt's I et t er in Roc.No. 176lReg (Inq) / 2018, dat ed O?.O4.2019 .

The High Court possed the following Orders:

Sri Moko Suvorno Raju, V Addl. District ond Sessions Judge, Allagaddo, Kurnool
District, who hos been nominated to to porticipate in the Acodemic Progromme No.P-
1159 on "Workshop for Additionol District Judges" scheduled to be held from
O5.O4.2O19 to 07.O4.2O19 ot Notionol Judicial Academy, Bhopal, Modhyo Prodesh, in

the High Court's letter Tnd reffered obove, is hereby directed to hondover charge of
his post to the Iff Addl. District ond Sessions Judge, Nondyol, ond proceed to ottend
the soid Workshop.

The fff Addl. District ond Sessions Judge, Nondyol, will be incharge of
the posf of V Addl. District ond Sessions Judge, Allogoddo, during the
period of absence of Sri Moko Suvorno Roju; ond

On return from the Workshop, Sri Moko Suvorno Roju, District ond Sessions
Judge, will resume duty os V Addl. District ond Sessions Judge, Allogoddq, Kurnool
Distrf 9Js,o"4

NOTE: Sri Moko Suvorno Roju, is hereby permitted to relieve ond join duty by
ovoiling octuol journey time for the soid purpose.

RE6ISTRAR GENERAL
FAC.REGTSTRAR (Vr6rLA

To
7. The officer.
2. The Registror (Information Technology-cum -Centrol Project Coordinotor), High Court

of Andhro Prodesh ot Amorovothi (with o reguest to direct the concerned to uplood
the proceedings in the High Court's Website under general informotion).

3. The Prl. Disfrict ond Sessions Judge, Kurnool.
4. The V Additionol District ond Sessions Judge, Allogodda, Kurnool District.
5. The fII Additionol Disfrict ond Sessions Judge, Nondyol, Kurnool District.
6. The Distnict Treasury Officer, Kurnool.
7. The Sub-Tr easury Officer, Allogoddo, Kurnool District.
8. The Section Officers: Accounts Section, Estoblishment Section, Compuler Section,

Vigilance Cell, Spl. Officers Section, E-Section, O.P.Cell, Work Review Cell, D1-Budget
Section, High Court of Andhro Prodesh at Amorovothi.

*5pore.

ORDER ROC. No. 28112019. B.SPL.. DATED: 02.04. 2019
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